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Government of Jammu & Kashmir
Revenue Department
Civil Secretariat
Notification
Jammu, the J8% March, 2018

:;.;:-J:;_}[{{. In exercise of the powers conlened By clause(b] of section 3 of
we Jommu and  Kashmic Grant of Permanen Resident Certificate
srocedure] Actl, 1963 (Act No. Xl of 1963). and in supersession of all
pevious Notifications issued in this behalf, the Government hereby
sppont ihe following officers, to be the competent authority for the
ouposes of the said Act within the territorial jurisdictions as shown against
2ach:- IS 4. - _ ..

3 No. Nar_néQng_g@;i_gngji_or)_—gj_[he Officer | Terntorial Jurisdiction |

0l Mr. Kaiser Ahmad Bhawani, (KAS) Sub- | Sub-Division Mumuhl
Divisional Maaislirate Marwah, holding | and Assistant |
adaitional charge of ACR Kishlwar. | Commussioner, Kishtwar |

, . o \ofDslrictKishtwar. |

02 Shri Rishi Kumar Sharmao  [KAs), Sub- Sub-Divisional {

Divisional Magistrate, Padder. Magistrate Padder of |

| District Kishtwar,

e —— - — A ———

By order of the Government of Jammu and Kashmir.
Sd/-
(Shahid Anayatullah) IAS
Commissioner/Secretary to Government
Revenue Department

: 2018

No: Rev/LB/29/2017 Dated: 4 0320
Copy 1o the

| Pnancial Commissioner, Revenue, J&K, Jammu. o, _
Commissionet/Secreloary lo Government, General Administralion Depariment
3 Divisional Commissicner, Jammu. ’
4, Secretary to Government Department ol Low. Juslice and Parthiomenicry

Afltairs (with 7 copies).

Uepuly Commissioner Kisniwar A

. Al eums. JEK, Jammu

o Uasch ACTieves ;“i.,!'lﬁf‘.lio‘;]f & PMUSEUIMS, Hee

vanager Governmen) Press, Jamimu for publication in the Govl. Gozeliee.
5 OSD witnh Hon'ble Minister [or Revenue. : o
9 5 ¥ . 1 1 W

Special assistant o Hon'ble Ministér [M_USI eve Um ST Revenue
10 Py, Secretary to Commissioner/Secrelary
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